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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.7421/2001

(From the judgenent and order dated 04/08/ 2000 in CAP 6915/ 00

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

MAHARSH DAYANAND UNI VERSI TY, RCHTAK Petitioner (s)

VERSUS

R N. GUPTA & ORS. Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP
and perm ssion to place addl. docunents on record and directions and
exenption fromfiling OT.)
( For Final Disposal )

Date : 06/02/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR. JUSTICE D.M DHARMADHI KARI
For Petitioner (s) M . Ni desh Gupt a, Adv.

Ms. S. Janani, Adv.
For Respondent (s) M. Abhijat P. Medh, Adv.
M . Mukul Roht agi , ASG
M . Chava Badri Nath Babu, Adv.
M. Bimal Roy Jad, Adv.
M. K. B. Rohtagi, Adv.

M. Praveen Kunar Rai, Adv.
Ms. Kavi ta Wadi a, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The matter is adjourned by one week.

(USHA BHARDVAJ) (SHELLY S. GUPTA)
P.S. TO REG STRAR COURT MASTER



